
File No. 10/03/2016-NCLT
NATIONAL COMPANY LAW TRIBUNAL

6th Floor, Block_3,
CGO Complex, Lodhi Road,

New Delhi- 110003
Dated: 18r" August 2016

ORDER

In, pursuance of proviso to section 419(3) of the Companies Act, 2013, theHon ble president

:f ..'h" Tltt:"ll company. Law Tribunal is preased to constitute the Nationar Cornpany LawTribunal, Hyderabad Bench, for 22"a August, 201,6 as under for the purpose of exeriising anddischarging the Tribunal's powers and funitions:_

NCLTHYDERABAD BENCH:

1. Shri Rajeswara Rao Vittanalla, Member (Judicial).

This issues in partiar modification of order of even number dated 5th fuly, 2016.

By Order of the National Company Law Tribunal

Copy to:-

Secretary, NCLT
Telephone: 24361688

1. P.A. to Hon'ble presiden! National Company Law Tribunal, New Delhi.2. Hon'ble Members, National Company t.* i.iir.ut.
3. Registrar, National Company Law Tribunal, New Delhi.4. Officers of National Company l,aw Tribunal, principal BenclU New Delhi/Kolkata/Mumbai/chenrni/Ahmedabad/Ailahabad/Bengaluru/Chandigarh/chennai/

Gauhati/Hyderabad.
5. PI5 to Secretary, Ministry of Corporate Affairs, New Delhi.6. 15 to Joint Secretary, MCA, Newbelhi.
7. NCLT, web site/ Notice Board
8. The Institute of Chartered Accountants of India, ITO, New Delhi.9' The Institute of Company secretaries or tnaia,lcsl, Ho.,se 22,Institutional Area, LodhiRoad, New Delhi - 11b003
10' Corporate Law Adviser,_l5g, Basant Encrave, palam Road, New Delhi-110057.11. Taxman Allied Services Ltd.,Sg/32,N"_ Rohi;aRoad, Delhi.
1^2 lhe lrtt India Reporter p:.,.. Ll9 , 3L_D,B,pir.t,-O"ftu High Court, New Delhi.13. Bar Councils, New Delhi/Kolkata.


